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MQDIFIGATION

{ In view of the request received from the Court of Ms, Manu Shree Ld. MM, PHC_, ND
a11d--iii‘-partial modification of Duty Roster for the month of April- 2023, it is directed that Ms '
Anamika, Ld. MM, PHC, ND shall work as Duty MM on 09.04.2023 in place of Ms. Mann Shree,
Ld. MM, PHC, ND and Ms. Mannu Shree, Ld. MM, PHC, ND shall work as Duty MM on
23.04.2023 in place of Ms.A11a1nika, Ld. MM, Pl-IC, ND.

\ Rest of the conditions shall remain unchanged. A

\ (Snigdha S 1" aria)
Chief Metropolit n Magistrate

Patiala House Courts, New Delhi. §

N0. / I " [Z /2023/CMM/PHC/New Delhi. Dated 31.03.2023 I

Copy forwarded for information and necessary action :-

‘l. "Th/e _I_.1:l,_Registrar General, Hon‘ble High Court of Delhi, New Delhi.
of '1 ‘Y('"\lTl1rot1gl1 'l¥”rl;.,,District 8: Sessions Judge, Patiala House Court, New Delhi). 4

2. ‘The Lcl. District 8: Sessions Judge, Patiala House Court, New Delhi. _
3. All the other Ld. District 8: Sessions Judges, Center (HQ),West/ THC, North, North»

West/Rohini, Shahdra, East, North-East / KKD, South-West / Dwarka, South, South-East /
Saket, Delhi /New Delhi.
All the Ld. Chief Metropolitan Magistrates, Center, West / TI'I.G, North, North-West / Rohini,
Shahdra, East, North-East / KKD, South=West / Dwarka, South, 13outh=East_/ Saket, Delhi /New
Delhi. ~- - ~~".‘

5. All the Ld. ACMl\/Is, Patiala House Courts, New Delhi District.“ “I
6. The Concerned M,._.M,§, Patiala I-louse Courts, New Delhi.
7. The Chief Prosecutor, New Delhi- District.
8, Th " . LP. New Delhi District / South District / South —\-’V'@SiD1ilf1‘iCt.

 l1&1=ge, District Courts WebeSite Committee, Tis Hazari Courts, Delhi.
. . lQ.The Incharge, Computer Room, Patiala House Courts, New Delhi.

11.The Controlling Officer, P001-Car, New Delhi.
12. The Care Taker, New Delhi District with the direction to affix the copies of the sa1ne at all the

_ notice boards at Patiala House Courts Complex.
, ,13,1ji1e Incharge, Lock-up, New Delhi.
"14.The Incharge Cash Branch, New Delhi- District, Patiala I-louse Courts.

15.The Secretary,
16.0ffice File.

4.

(Snigdha Sar 0-aria)
Chief Metropolit n Magistrate

Patiala House Courts, New Delhi.
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